$ | TEM NO 17 COURT NO. 3 SECTI ON Xl

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (O)...... of 2014
CC No(s). 11323/2014

(Arising out of inmpugned final judgnment and order dated 03/02/2014
in CMW\P No. 19485/2012 passed by the H gh Court O Judicature At

Al | ahabad)

STATE OF UP AND ORS. Petitioner(s)
VERSUS

Z. U. ANSARI Respondent ( s)

(with appln. (s) for c/delay in filing slp)

Date : 01/08/2014 This petition was called on for hearing today.

CORAM :

HON BLE MR. JUSTICE T.S. THAKUR

HON BLE MR JUSTI CE ADARSH KUMAR GCEL
For Petitioner(s) Gaur av Bhati a, AAG
Shant anu Kri shna, Adv.
Abhi shek Chaudhary, Adv.

SS=

For Respondent (s)

UPON hearing the counsel the Court nade the follow ng

ORDER
Hear d.
Del ay condoned.
| ssue noti ce.
( MAHABI R SI NGH) ( VEENA KHERA)
COURT MASTER COURT MASTER

Signature Not Verified

Digitally signed by
Mahabi r Si ngh
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